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(b) whether the Orissa Government
have made representations to the
centre to increase the ceiing limit for
power projects in the remaining years
of the Second Plau period, and

(c) 1if so, the action taken thereon”

The Deputy Minister of Irrigation
and Power (Shri Hathi*: (a) No, Sir

(b) Although there has been no
specific request fiom the Government
of Orissa for increasing the ceiling
limit for power projects m the Second
Plan, they have proposeq the 1installa-
tion of a thermal station either at
Jharsaguda or at Talcher to meet the
growing demands for power which
the State Government anticipated

(c) These proposals have not been
accepted so far because of paucity of
foreign exchange

Work on Najafgarh Nallah, Dellu

«y351 [ Shr1 Radha Raman
\ Shri Vajpayee

Will the Min.ster of Irngation and
Power be pleased to state

(a) whetha the work of Najafgarh
Nallah 1s progressing satisfactorily to
ensure its completion before the mon-
soon as planned

(b) whecther 1t 15 a fact that Bharat
Sewak Sama) 1s doing the earth work
and that 1t had obtained the help of
the Army personnc] for expediting
the work of the Nallah,

(c) what arangements for co-
ordination of work exist between
the Bharat Sewak Sama), Delh: Ad-
ministration and Army authoritie<,
and

(d) the difference between the esti-
mated cost and the actual expendi-
ture on the work?

The Deputy Minister of Irrigration
and Power (Shri Hathi): (a) The
work of desiltmg and removal of
humps i1n the Najafgarh Dramn in a
reach of about 12 miles has almost
been completed

(b) Yes, Sir

(c) The work was awarded to the
Bharat Sewak Samaj by the Central
Public Works Department on a con-
tract basis The Sama) obtained some
assistance from the army authorities
The question of making any special
arrangement for co-ordination of the
work of the Sama; and the army per-
sonnel did not arise The progress of
execution of the work by the Bharat
Sewak was, however, reviewed
periodically at meetings convened by
the Ministry of Works, Housing and
Supply

(d) The work has not yet been
completed The difference between
the estimated cost and the actual ex-
penditure will be known only after
the work 1s completed and the ac-
counts are closed

Indian Ephemeris and Nautical
Almanac

#1352 Shri Raghunath Singh: Wi
the Minister of Transport and Com
munications be pleased to state

(a) whether 1t 1s a fact that Green
wich Mean Time has been replaced b
a new standard of measurem
known as Ephemeris Time ang
being introduced in the Indian Eph
meris and Nautical Almanac for tje
year 1960, and

(b) 1if so, the reasong for the sa

The Deputy Mmnister of Civil A
tion (Shri Mohindgdin): (a) and (p)
Yes, Sir India has adopted
Ephemeris Time 1n the In
Ephemeris from 1960 onwards ! n
pursuance of the resolution passed! by
the International Astronomical Unmon
in 1955 to adopt the Ephemeris Time
in all national ephemerides, in order
to have uniformity with other nations
in indicating  the position of the
planets in the Ephemeris A state-
ment 1s laid on the table gwving
technical reasong

STATEMENT
The Greenwich Mean Time, lately
called Universal Time, had so long

been the basic measure of time 1n
terms of which the positions of the
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Sun, Moon and planets were calcuiat-
ed and shown in the Ephemens, It
hag been observed for some years past
that the rotation of the Earth, by
which the Universal Time and in fact
all mean solar times are determined,
is not uniform, it has got a gradual
retardation as well as fluctuations for
Vvarious reasons, as a result of which
the Universal Time does not increase
umformly ' As a umiformly increasing
time-scale 1s the independent argu-
ment necessary in dynamical astrono-
my, 1t has been decided 1n accordance
with a resolution of the Intermational
Astronorucal Union held at Dublin in
1955 that the positions of the sun,
moon and planets would be given m
all the national ephemerides with
effect from the issue of 1960, not in
terms of the Umiversal Time but of
Ephemeries Time defined by resolu-
tion of 1852 meeting of the Interna-
tional Astronomical Union This has
been done 1n all the national epheme-
rides from the 1960 issue, and India
have also adopted the same Due
to the existence of the fluctuation
factor in the rotation of the Earth and
consequently in the expression of
Ephemenris Time, 1t 1s not possible to
give a defimte value of Ephemenris
Time ;n Advance, 1t 1S possible only
io estimate an approximate value by
extrapolation The difference between
the Ephemeris Time and the Green-
wich Mean Time i1s now very small,
the estimated value of the difference
for 1960 1s 350 seconds of time, so
titat at Oh-Om-Os GMT the
Ephemeris Time s Oh-Om-35s

Mayurakshi Project Canal

*1852-A Shri Subiman Ghose: Will
the Minuster of Irrigation and Power
be pleased to state:

(a) whether 1t 1s a fact that Gov-
ernment of West Bengal have asked
for financial assistance for extension
of Mayuraksh: Project Canal,

(b) whether it 18 a fact that Gov-
ernment of India first promised
Rupees 30 lakhs and then refused to
pay the same;
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(c) whether it 15 a fact that Gov-
ernment of West Bengal could not
avail of the said amount for shortage
of time; and

(d) the reasons for refusing finan-
cial assistance now?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) to (d).
A statement containing the requisite
information 18 laid on the Table of the
House

STATEMENT

An additional provision of Rs. 3 crores
was made by the Government of India
for loan assistance to States for certain
medium irrigation schemes, including
a sum of Rs 30 lakhs for the construc-
tion of additional distributaries of
Mayuraksh: Project under the ‘Mis-
cellaneous Development Fund’. This
was over and above the loan amount
allocated to the States during 1958-59
In November, 1958, the Government
of West Bengal reported that as the
working Season had already advanced,
not more than Rs 15 lakhs could be
spent by March, 1859 and that the
balance of Rs 15 lakhs would be
spent by them by June, 1959 Imme-
diately af.er this, the Planning Com-
mission informed the State Govern-
ment that the amount of Rs 15 lakhs
proposed to be spent by them during
1859-60 would not be available during
that year, and that the provision
required for that year could be made
by them in the Annual Plan for 1959-
60 1n the usual manner Subsequent-
ly, the amount of Rs 15 lakhs pro-
posed to be spent during 1958-59 was
also surrendered by the State Govern-
ment

Black Market in Postal Articles

*1353 Shrimati Mafida Ahmed: Will
the Minister of Transport and Com-
munications be pleased to state.

(a) whether Government's attention
has been drawn to the news item
which appeared in the “Stateaman
(Caleutta Edition)" dated the 30th
July, 1859 that black-marketing in
poital articles such as postcards,





